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IN THE CENTHAL ADMINISTRATIVE TRIBUNAL.
PRINCIPAL BENCH : NEW DELHI

O.A. NO.

.. .K- .he ^7 -day of 'JNeu Dslhi; this the
Shri Mahesh Chand Sharma,

S/o Shri K.L. Sharma.

R/o C-11/40, Sector 5,

Rohini,

DELHI.

2  M.S. Katnlesh Kandpal,

W/o Shri K.K. Kandpal,

R/o 649, Sector I, RK. Puram,

NEW DELHI.

3. Shri Sunil Dawar,

S/o Late Shri K.D. Dawar,

R/o A-205, Kidwai Nagar (East)

new DELHI.

4. Shri R.K. Kapii,

S/o Shri Dhani Ram,

R/o 73, Pocket III. Sector 2. Rohini,

DELHI.

5. Shri Rakesh Kumar,

S/o Late Shri O.P. Bhardwaj,

R/o 142, Shakti Vihar,

DELHI.
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6. Shri Jasbir Singh Ahlawat,

S/o Shri S.S. Ahlawat,

R/o 102-C, Mianwaii Colony,

GURQAON (Haryana)

7. Shr i Suni1 Kumar,

S/o Late Shri R.C. Sharma,

R/o 439, Gali Shish Mahal, Sita Ram Bazar,

DELHI.

8. Ms. Madhu Deepani,

W/o Shri Ashok Deepani,

R/o 9957, Nawab Ganj, Azad Market,

DELHI.

D

9. Shri Sanjay,

S/o Shri C.L. Verma,

R/o 38/F-2, Dilshad Garden,

DELHI.

10. Shri PaVan Kumar,

S/o Shri D.V. Singh,

R/o L-534, Sanjay Nagar,

GHAZIABAD (U.P.)

11. Shri Mohan Singh,

S/o Shri Kamai Singh Bisht,

R/o l400, Laxmi Bai Nagar,

NEW DELHI.
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12. Shri Ravi Kumar,

S/o Late Shri Ishwar Chandra,

R/o A-4-C-76, Janakpuri,

NEW DELHI.

13. Ms. Madhu,

W/o Shri Yashwant Kumar,

R/o Plot No. 4, GH-5 4 7, Paschim Vihar,

NEW DELHI.

14. Shri Anil Kumar,

S/o Shri Mukandi Lai,

R/o B-20, Sanjay Enclave, Uttam Nagar,

NEW DELHI.

15. Shri S.K. Maurya,

S/o Shri Ganga Prasad Mauryas,

R/o H.No. G-108, Vikas Gali, Jagatpuri,

DELHI.

•'" APPLICANTS
(By Advocate: Shri G,0,.Gupta)
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1," Union of tndi^ through -
the Secretary to the Govtv
of India,
Ministry q f--Defence',
So u th B1 o.ck^i^
Neu Delhi^fl

2f' The 3oin t Secretary (Training •) and
Chief Administrative Officer^
Miniatry of Defence,'
G6vt.^* of India',
C-II, HJtnentsy
Dalhousie iRoad,'
Neu Delhi.'! . . .... .Rqspon^de.rttdil

(By Advocate; Shri SVfli.^Ari f)

Q  HGN'BLE: MRrslR^DlGE \/ICE CHAIRMAN(a)
HON'BLE DR .A^-yEDAUALLI MEMBER (j)

ORDER

S .R.-AdiQeV\iC(A);

Applicants impugn respondents* letter dated

6;'l2.'94(AnnBXUre-Al) to the extent it lays doun that

such of the Computers/Datet Entrry Operators, Grade-A, uho

uere graduates and had 6 years' service or more as on

lffig^8 9 or non-graduates ui th 12 years' service or

ore as on 1f^^9|89 uould be placed in the scale of

Rs.h 350- 220 0 (Date Entry Operator Grade-B) u.'e.Y,!

11,'9;B9 and seek a declara tion . tha t appli can ts are

entitled to be promoted as Data Entry Operator Grade-B

(Rs.^1 350-2200) in accordance uith IFitff^nce, Dnspartmen t's

Mano dated 1f|9^'8 9 (Annexu re-A 3) uith effect from the

date they became entitled uith all consequential

b en ef i ts!"!

2.' AJB ha\/B heard both parties'^
-  - *T

5.^ The impugned order dated 6."1T2.''94 (Annexure-Al)

makes it clear that the impugned placements uere a

one time measure and all future recruitments/appointments',

m
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as and uhsn necassaryji uill ba mada in accord^nca uith

ralav/ant recrui tmen t rules to ba framed as par the

model racruitnant rules laid down by DOP & T's guidelines

dated 12^^9593 prescribed by Defence flinistryv!

o

Our attention has been invited to the recruitnent

rules uhich have since been, framed for the Data Entry

Operator Grade-B in respondents Organisation and uere

notified on 17M^99, a copy of uhich has been taken
..A '

on record'i^

5^ In the light of the above',' the impugned

o

placements are no longer operative'/ and placements
■  ■ r '' o /vow

in pay scale of Rs'i^l 350--2200 for DEO Grade-B have^to be

made in accordance uith aforesaid RR s notified on

17|2|99i ■

5^ As these recruitnent rules have replaced the

impugned .placemente coritained in respondants* letter

dated 6/12/94 uhich uere a one tim e measure and the

RRs themselves have not been challenged, the OA uarrants

no interference and it is dismissed.^ No costs®/

1^-
( DR'.AiWEDAtALLI )

nEfl BER (3)
(S0R.ADIGE.)
tiCE CHAIRHANi (a)

/ug/


